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(b) whether apart from financial assis· 

tance any other form of assistance would be 

provided for the project ? 

THE MINISTER OF STATE IN 

THE MINISTRY OF HOME AFFAIRS, 

AND MINISTER OF STATE, DEPART. 
MENT OF ELECTRONICS, DEPART. 
MENT OF ATOMIC ENERGY AND 

DEPARTMENT OF SCIENCE & 

TECHNOLOGY (SHRI K.C. PANT) : (a ) 

No decision  has been taken as to the 
quantum of financial assistance for the 
project. The matter can be considered only 

after the State Government has worked out 

the details and cost of the project. 

(b) No such proposal is under consider· 

ation. 

Construction of Irrigation Project Across 
Yernul,,08 Near Anumala Lanita 

In West Godavari 

~  SHRIK. SURYANARAYANA 

Will the Minister of IRRIGATION AND 

POWER be pleased to state: 

(a) whether the Government of Andhra 
Pradesh have sent the . proposals for the 

construction of irrigation project across the 

Yerrakalwao near Anumala Lanka in West 

Godavari District; and 

(b) if so, the estimated value of the 
project and the action taken thereon by 

Government' 

THE MINISTER OF IRRIGATION 
AND POWER (DR. KL. RAO) : (a) No. 

Sir. Government of Andhra Pradesh 
has stated that the project is under 

investigation. 

(b) Does not arise. 
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Visit by Italian 'Trade Deleptlon 
to India 

~ ~ MAYAVANr, Will the 
Minister of FOREIGN ~DE be pleased .  . ~  

to state : 
(a> whether an bUan Trade Deleptiim 

visited India in February, 1971; 
(b) if so, what was the outcome of this 

visit; and 
(c) et~ any qreement has been 

signed f 

THE MINISTER OF FOREIGN 
TRADE (SHRI L.N. MISHRA) : (a) Yes, 

Sir. A· 24-member Italian TIIIde . Delegation 

visitlllJ n~ from the 7th ·February, to 
22ndFebruary 1971. 

(b) and (c). The Delegation visited 

Bombay, Banplore, Mad!:u and Delhi and 
had useful meeting/ discussion with the 
various Export Promotioo CouDCils, Com-
modity Boards, Chambers of Commerce 

and Industry.. India 'Investment Centre, 
State Trading Organisation, firms and 
industrial units etc. At Delhi, the Delega-
tion had also c;!iscussions with the olJk:ial of 
the Govemmeni of n a~ t ~  'Delegation 
left for ,Italy on 22nd. ·February, 1971. 
Details of specific trade contract if any. 

l l v~ already been signed or likely to 
be siped by the Delegation. )1!Ive. not been 
intimated to the Government'by any of the 

parties. . ,i.' i' • 

" ti" .. of E ~ ~ Dn~  
ReeeDt r.leetlons 

63. SURI D D t ~ Will the 
Minister of HOME l~ be pleased 
to state: 

(a> whether Government are aware that 
foreign money was used in India during the 
recent elections to Lok Sabha; 

(b) if so, the names of those countries; 
and 

(C) the names of parties that accepted 
the money f 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 

PLANNING AND MINISTER OF IN-
FORMATION  AND BROADCASTING 

(SHRIMATI INDIRA GANDHI): (a) 

to (c). While there is reason to 
think that funds obtained from foreign 
sources were used in the recent elections, 
any precise quantitative assessment of 
the financial assistance received is not 
possible, nor would it be appropriate to 
apportion blame among 'political parties, or 
their foreign donors. Tentative legislative 
proposals have already been formulated to 
impose suitable restriction on the receipt of 
funds from foreign organisations, agencie 
or individuals, other than in the course of 

ordinary and bona-fide business transac-
tions. The principles underlying the pro-
posed legislation will be discussed with the 

leaders of the opposition partieS as early as 

possible. 

FormatiOD of a State Planning 
Board In Talllll Nadu 

·64. SHRI RADHAKRISHNAN: Will 

the PRIME E ~ pleased to 

state: 

.. <a> whether the Chief Minister of Tamil 

Nadu has requested the Centre for the 
formation of. a State Planning Board for 

Tamil Nadu: and 

(b) whether similar requests have also 
been re,-cived from other States? 




